SUPREME COURT OF INDIA

CIRCULAR

In continuation to notices dated 19-08-2020 (with respect to Regular Hearing Matters)
and dated 20-08-2020 (with respect to Miscellaneous Matters), it is hereby informed that
consent of all the parties has been received in the matters mentioned in the list annexed

herewith.

These matters shall be heard by physical appearance in the court and will be listed as per

the availability of the concerned bench and the directions of competent authority.

The matters, as mentioned in the lists published on 12-08-2020 on the website of Supreme
Court of India, except the matters mentioned in the list annexed herewith, shall be listed in
Courtwise chronological order subject to approval of Competent Authority and shall be

heard through Video Conferencing mode only in terms of SOP dated 04-07-2020.

31* August 2020 Additional Registrar (D.E.U- II)



LIST OF MATTERS IN WHICH CONSENT HAS BEEN RECEIVED FROM ALL

THE PARTIES FOR HEARING THROUGH PHYSICAL APPEARANCE:-

MISCELLANEOUS MATTERS

S.NO. |CORAM CASE NO. CAUSE TITLE |ADVOCATE ON ADVOCATE ON
BEHALF OF BEHALF OF
PETITIONER(S) RESPONDENT (S)
1. HON. THE | SLP(C) NO. 18653/2018 :- RAKESH KRISHNA DEV|TANUJ BAGGA[R-1]
CHIEF JAGARLAMUDI
. KUMAR vs.
JUSTICE OF | CATEGORY:-1602-Family NISHA ALIAS
INDIA, Law Matters Other RENUKA
SL. NO. 9 divorce matters
2. Jl—LIJC%I_\II_I.CE MR. | SLP(C) NO. 9368/2019 :- SADHANA R. BHARTI TYAGI NIL
ROHINTON | CATEGORY:-0321-Direct J(':A‘ém’;'AIHE
FALI Taxes Matter CBDT BOARD OF
NARIMAN, circular
SL. NO. 7 DIRECT
TAXES AND
ANR
3. HON. MR. | DIARY NO. 44953-2018:- SHOBHA NIL
JUSTICE L. NS%ARPS%ZI A | RAMAMOORTHY
NAGESWARA | CATEGORY:-2605- ANGAIYA :
RAO, Personal Law Matters :
SL. NO. 3 Others PANDITHAR A
ND 5 ORS
REGULAR HEARING MATTERS
S.NO. |CORAM CASE NO. CAUSE TITLE |ADVOCATE ON ADVOCATE ON
BEHALF OF BEHALF OF
PETITIONER(S) RESPONDENT (S)
1. HON. MR. | C.A. NO. 7118/2009 V. BALACHANDRAN |SHOBHA
JUSTICE Z%UQEPEAR(D) RAMAMOORTHY
ROHINTON CATEGORY: 1807- BY LRS. vs
FALI NARIMAN | Ordinary Civil Matters : S RAGHUNAT
SL. NO. 14 Others H'A
GOUNDER
(DEAD) THR
LRS
2. HON. MR.| CRL.A. NO. 745/2010 DAYAMOY SUDHA GUPTA NIL
JUSTICE DEB vs. THE
ROHINTON CATEGORY: 1418- STATE CF
FALI NARIMAN | Criminal Matters : TRIPURA
SL. NO. 15 Others
3. HON. MR.|C.A. NO. 4814/2017 VIJAYA BANK MITTER & MITTER & |RAJESH SINGH
JUSTICE AND ORS vs Co.
SANJAY CATEGORY: - 0603- ASHOK ’
KISHAN KAUL |Service Matters : KUMAR
SL. NO. 10 Removal/Dismissal/Term SINGH AND
ination from service or ORS

other major penalties
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